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3.

ORDER
T.C.P. No. 46l397-398/CLB/MB/MAH/2011

......2,,....

1. The Learned Representative of the Petitioner No.1 is present.

2. The Two Learned Representatives of the Respondent Nos. 1, 7, f0, $, L6, 17,

18 and 19 are present.

Since the service on Respondent No.6 (R-8 in the N4ain petition

oriqinal)is.ema. anJz a }^t,.

4. J Hence the matter is ripe for Final Hearing. parties are informed accordingly.

5. Adjourned to 30.10.2017.

Mohan M.K. Shrawat
Member (Judicial)Memb€r (Judicial)

07.09.20L7.
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